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t h e  m i n i s t e r  o f  s t a t e  i n  T g E
MINISTRY OF FINANCE (SHRl 
JANARDHANA POOJARY): (a) and
(b). Ouideliaes were issued
by National Bank Cor Agriculture aad 
Rural D^velopement to cominercia] and 
Stal« Land Development Banks in 
September, 19S4 to examine carefully 
the necessity and viability of the schemes 
for financing the purchase of tractors 
wijLh horse power exceeding IS .  Tho 
main reason for issuing such guidelines 
wa9 that high horse power tractors are 
gene^rally not r c U ^ d  to actual farming 
operations of beneficiaries and are uaually 
required for heavy duty operations like 
land shaping. However, on representar 
tions from various quarterSi National 
Bank for Agriculture and Rural Develop-
ment has since issued another ciccular 
in February, 1985 advising banks to 
finance tractors upto 50 horse power on 
tho basis of viability of iadividual 
schemes.

.Bank Robberies in Nationalised 
Banks

*253. SHRI C .D . GAMIT : Will the 
Minister of FINANCE be pleased to state:

(a) the number of bank robberies 
which took place in the nationalised 
banks ia the States of Punjab, Rajasthan, 
Gujarat and tho Union Territory  of 
Delhi during the last one year; and

(b). ths number of persons apprehended 
and the amount recovered so far in this
regard  ?

TH E MINISTER OF S T A T E JN  THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY) : (a) and
(b) As per available infornia-
tionj the number of bank robberies 
dacoities wbich took place in banks inthe 
States of Punjab, Rajasthan, Guj a ra t and 
Union Territory of Delhi, the n umber of 
persons arrested/apprehended and the 
amount recovered duririg the period 
1-1-84 to 31-12-84 is given below :

Name of the State 
/Union Territory

No. of bank
robberies/
dacoities

No. of persons 
arrested/appre-
hended

Amount recoverec 
(Rs. in lakhs)

Punjab 11 5
•

0.26

Rajasthan 5 5 —

Gujarat 1 Nil Nil

Delhi 7 5 8.27

[Translation] ,

Intoxicants Seized on Indo-Pak Border
(d) if so, the details thereof and if 

not, the reasons therefor ?

*254. SHRI RAM PYARE PANIKA ; 
Will the Mininster of FINANCE be 
pleased to state :

(a) whether some intoxicants have 
been seized during the past two months 
from the sqiugglers operating on the 
Indo-Pak border;

(b) if so, 
number of 
connection;

the value 
persons

thereof
arrested.

and the 
in this

(c) whether Government are taking 
any concrete steps to check such 
smuggling; and

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE 
(SHRI JANARDHANA POOJARY) : 
(a) and (b). Reports received by the 
Government indicate that 1872 bottles 
of'intoxicants, i.e. liquor valued at Rs. 
77,642. (approximately) was seized on 
th e  Indo-Pak borders during January and 
February, 1985. No person was arrested 
ia this connection.

(a) and (b) The drive against smugglers 
has been intensified. The preventive and 
intelligence machinery of the Customs 
department in the region has been



« ' §

Written Ansy>ers MARCili 29, 198^ Written Answers 44

reiaforced in termi of man-power and 
equipment. In addition, the trend and 
pattern of smaggling arc kept under 
constant reviiw  and appropriate anti-
smuggling measure, both short-term and 
long-term, are taken in close co-ordina-
tion with the concerned Central and 
State Government authorities.

Uniform Fay Scales and Service Conditions 
in Nationalised Banks

*255. SHRI DILEEP SINGH 
BHURIA : Will the Minister of 
FINANCE by pleased to state :

(a) whcthe: Government have been
able to fulfil their assurance of intro-
ducing uniform pay scale and scrvice 
conditions in v^lri^us nationalised banks 
after fifteen years of their nationalisa-
tion; and

(b) if not, the reasons for not intro-
ducing uniform pay scales and service 
conditions for different categories of 
employees and officers in all the 
nationalised banks even after such a long 
lime ?

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE 
(SHRI JANARDHANA POOJARY) :
(a) and (b). The warkmen and officer 
staff of all the 20 nationalised banks have 
uniform pay scales, allowances and 
sarvice canditions.

As between the 20 nationalised banks 
and the State Bank of India, in view of 
certain special features obtaining in 
State Bank of India, there are differences 
in the matter of pay, allowances and 
other benefits. The seven Associate 
Banks of State Bank of India, however, 
have the same pay scales, allowances and 
other scivice conditions as the nationa-
lised banks.

[English]
Closing of Jute Mills due to Shortage 

of Raw Juie

*256. SHRIMATI GEETA 
MUKHERJEE : SHRI INDRJIT 
GUPTA :

Will the Minister of COMMERCE

AND SUPPLY be plesead to state*

(a) whether Gjvornm'snt are aware 
that the jute mill owners o f  Calcutta are 
closing down jute mills with the plea of 
shortage of raw jute a id  consequntly
50,000 workers of 12 jute mills are out 
of work;

(b) whether Government are also 
aware that the ' ‘shortage”  is being 
artificially created by cornering raw jute 
stocks by black-maney operators in 
conjunction with unscrupulous jute mill 
owners;

(c) whether Government are also 
aware that various trade unions including 
AITUC and CITU in West Bengal have 
demanded that the Union Government 
should issuj immediate instructions to 
the jute mill owners to open the mills 
and in case of their failure to comply, ' 
take over such jule mills; and

(d) if so, reactions of Government 
thereto ?

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE AND 
SUPPLY (SHRI P. A. SANGMA) :
(a) The reason put forward ganerally 
for resent closure of jute mills is indus-
trial dispute. The shortage of raw jute, 
coupled with its high prices and financial 
stringency of mills are reported to be 
contributory factors for such closure. At 
present 14 jute mills in West Bengal 
affecting about 50,200 workers are closed 
(excluding 3 permanently closed mills) 
out of which 11 mills have closed down 
from the beginning of 1985, affecting 
about 42,400 workers.

(b) As a result of four successive short 
jute crops, there is a shortage of raw 
jute in the country.

(c) and (d) A statement is attached.

Statement

In a resolution adopted in the metting 
of Central Executive Committee of 
Bengal Chatkal Mazdoor Union held on 
16th February, 1985 and also in the 
Tripartite meeting held under the 
Chairmanship of Labour Minister, Govern-


